IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.
Report on :03-07-2025
Date 03.07.2025
c.C
. Dealing
A :
pplied Section Seat
For
Order
BLAPL- Dtd. (Seat
1 51097/2025/03.07.2025 5866/2025 RK MALLICK |[C.O. 2025-07— No-)
01
Order
BLAPL- Dtd. (Seat
2 [51098/2025/03.07.2025 | S0 0o [RK MALLICK (C.O. 2025-07— No)
01
Order
BLAPL- Dtd. _ (Seat
3 51099/2025/03.07.2025 7007/2024 RK MALLICK |[C.O. 5025-07— BAIL-1 No-1)
01
Order
CRLREV- Dtd. (Seat
4 [51106/2025/03.07.2025 |00, BB ROUT c.o. 2025-06— No-1)
30
Order
COURT
CRLREV- Dtd. (Seat
5 51107/2025/03.07.2025 233/2025 RB MISHRA Cc.0. NO. 3 2025-06- No-1)
OLD
25
Order
COURT
CRLREV- Dtd. (Seat
6 51108/2025/03.07.2025 175/2025 RR NAYAK C.0. NO. 3 2025-06- No-1)
OLD
30
Order
COURT
BLAPL- Dtd. (Seat
7 51110/2025/03.07.2025 5874/2025 J PRADHAN C.0. NO. 3 5025-07- No-1)
OLD
01
— COURT giier (Seat
8 51111/2025/03.07.2025 5834/2025 L SAHOO C.0. NO. 3 2025-07- BAIL-2 No-
OLD 16)
01
Order
COURT
BLAPL- Dtd. (Seat
9 51112/2025/03.07.2025 5842/2025 BK BAL C.0. NO. 3 5025-07— BAIL-2 No-9)
OLD
01
Order
COURT
BLAPL- Dtd. (Seat
10 |51114/2025/03.07.2025 1851/2024 |5 BARIK C.0. NO. 3 15055 _07- No-9)
OLD 01




COURT

Order

BLAPL- Dtd. (Seat
11 |51115/2025/03.07.2025 5395/2024 SS BISWAL NO. 3 2025-07— No-9)
OLD
01
Order
COURT
BLAPL- Dtd. (Seat
12 |51119/2025/03.07.2025 2693/2025 G SAHOO NO. 3 2025-07 No-9)
OLD
01
Order
COURT
BLAPL- Dtd. (Seat
13 |51120/2025/03.07.2025 1935/2025 Y DAS NO. 3 5025-07- BAIL-1 No-3)
OLD
01
Order
COURT
BLAPL- Dtd. (Seat
14 |51122/2025/03.07.2025 5216/2025 MR SAHOO NO. 3 2025-07— No-3)
OLD
01
Order
COURT
BLAPL- Dtd. (Seat
15 151123/2025/03.07.2025 5845/2025 J KAMILA NO. 3 5025-07- BAIL-1 No-3)
OLD
01
Order
COURT
BLAPL- Dtd. (Seat
16 |51126/2025/03.07.2025 5878/2025 B RANA NO. 3 2025-07 No-3)
OLD
01
Order
COURT
BLAPL- Dtd. (Seat
17 151128/2025/03.07.2025 5467/2025 S BARIK NO. 3 2025-07— No-3)
OLD
01
Order
COURT
BLAPL- Dtd. _ (Seat
18 [51129/2025/03.07.2025 4220/2025 P BEHERA NO. 3 2025-07— BAIL-1 No-4)
OLD
01
Order
COURT
BLAPL- Dtd. (Seat
19 151130/2025/03.07.2025 5867/2025 BB MALLICK NO. 3 5025-07- No-4)
OLD
01
Order
COURT
ABLAPL- Dtd. (Seat
20 (51131/2025(03.07.2025 7040/2025 MR ROUTRAY NO. 2025-07— BAIL-1 No-6)
17
01
Order
COURT
ABLAPL- PANCHANAN Dtd. (Seat
21 |51147/2025|03.07.2025 7316/2025 |PANTGRAHT Tg. 5025-06- BAIL-1 No-4)
30
WP (C) - COURT gijer WRIT (Seat
22 |51168/2025(03.07.2025 34604/2023 |C D MALLICK NO. 2025-03- |BRANCH-6 |NOT
21 26)
21
Order
COURT (Seat
CRLMP- NIKUNJA Dtd.
23 |51173/2025|03.07.2025 465/2025 KUMAR ROUT NO. 2025-06- No-
21 26)
30
CRLMP— COURT Order (Seat
24 |51174/2025(03.07.2025 487/2025 S K SAMAL NO. Dtd. No-
21 2025-06- 20)




30

CRLME- COURT giger (Seat
25 [51175/202503.07.2025 |, "0 . |K SAHOO NO. Lo oee No-
21 26)
30
Order
COURT (Seat
CRLMP- S CH Dtd.
26 [51176/202503.07.2025 |/g"0 0o ot by T No-
21 26)
30
TRPCRL- COURT giier (Seat
27 [51177/202503.07.2025 |, >0 |H K MOHANTA T No-
16 26)
04
Order
(Seat
CRLREV- COURT |Dtd.
28 |51178/202503.07.2025 |/2°700 R K BARIK vo. 3 |l02s-08- No-
26)
04
CRLREV- COURT giier (Seat
29 [51179/2025/03.07.2025 S K MOHANTY NO. 2 : No-
600/2024 2025-08-
OLD 26)
04
CRLREV- COURT giier (Seat
30 [51180/2025/03.07.2025 B RATH NO. 3 : No-
69/2025 2025-07-
OLD 26)
28
CRLREV- COURT giger (Seat
31 [51181/202503.07.2025 |/ 0°0 " M M NAYAK NO. 3|5 058 ge- No-
OLD 26)
30
i COURT gijer (Seat
32 [51182/2025(03.07.2025 K SAHOO NO. 3 : No-
25/2025 2025-07-
OLD 26)
25
— COURT giier (Seat
33 [51183/2025(03.07.2025 |37 “00 P K DAs R No-
OLD 26)
30
CRLREV- COURT gijer (Seat
34 |51184/2025/03.07.2025 A MOHANTY NO. 2 : No-
600/2024 2025-08-
OLD 26)
04
S~ COURT giier (Seat
35 |51185/202503.07.2025 |/ 0" . |A MOHANTY T No-
14 26)
07
WP (C) - COURT giier WRIT (Seat
36 |51186/202503.07.2025 17879/2025 |» MOHANTY NO. 2025-07—- |BRANCH-8 |NOT
14 41)
07
Order
COURT
WP (C) - Dtd. WRIT (Seat
37 |51187/202503.07.2025 |/ 0.1 50 A K JATI Tg. 2025-05- |BRANCH-1 |Nood)
27
WP (C) - COURT |Order (Seat
38 [51188/202503.07.2025 |1, g” oA K JATI NS oo Noed)




16 2025-05-
27
WP (C) - COURT giier giiECH (Seat
39 [51189/202503.07.2025 |- 20, o0, |S K SUNDARA Tg. 2025-08— || (DIVISION Ti;)
12 BENCH-2)
Order
COURT (Seat
WP (C) - KHIROD Dtd. WRIT =
40 151190/2025103.07.2025 |1 4508/2025 [KUMAR SWAIN NO- 1025-07- |BraNcH-8 [N©
12 40)
01
Order
41 [51191/2025(03.07.2025 |VE(C)= L SAHOO EgURT ptd. WRIT éi?at
U 344/2025 ’ 2025-07- |BRANCH-8
12 42)
01
WP (C) - COURT giier (Seat
42 |51192/2025|03.07.2025 | o7c g, N C SINHA NO. oo pe- No-
12 42)
25
P (C) - COURT giger (Seat
43 |51193/202503.07.2025 [jcosc oo, |T K BARIK L No-
12 42)
25
Order
COURT (Seat
WP (C) - RANJIT Dtd. WRIT =
44 |51194/2025103.07.2025 | ¢ 956 /2025 MOHANTY NO-  15025-06- |BRANCH-3 |N©
12 33)
25
WP (C) - COURT giger giiECH (Seat
45 [51195/202503.07.2025 | for o0 c [N C SINHA Tg. 2025-06- | (DIVISION Ti;)
25 BENCH-2)
Order
(Seat
CRLA- COURT |Dtd.
46 [51196/202503.07.2025 |00 . A C R DAS 56, 3 |2025-07- No-
116)
02
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
47 51197/202503.07.2025 S/ o0 o0, (B BEHERA NO. 3 |2025-06- |(DIVISION ng)
25 BENCH-3)
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
48 151199/2025/03.07.2025  |55-50 5(,, B BEHERA NO. 3 12025-06- |BRANCH-1 gi)
25
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
49 51202/202503.07.2025 |0 0 o0, (B BEHERA Mo 3 |2025-06- |BRANCH-S gz)
25
CRLA COURT gijer (Seat
50 151205/202503.07.2025 P K PAL NO. 2 : No-
37/2025 9999-12-
OLD 22)
31
Order
(Seat
CRLA- COURT |Dtd.
51 [51206/202503.07.2025 | 70%° (. |S P SAMANTA Mo, 3 l9999-12- No-
22)
31
|52 |51207/2025[03.07.2025 |ABLAPL-  |B DAS (COURT |Order |(Seat




2806/2025 NO. |ptd. No-
17 |2025-06- 22)
30
CRLA COURT giier (Seat
53 |51208/2025/03.07.2025 A K MOHANTY NO. 2 : No-
856/2024 9999-12-
OLD 22)
31
TRPCRL- COURT giger (Seat
54 |51210/202503.07.2025 43/2025 D K JENA NO. 202507 No-
23 22)
22
. COURT giier (Seat
55 |51211/202503.07.2025 951/2025 |1 K MOHANTA NO. 2025-08— No-
23 22)
22
o COURT giier (Seat
56 |51212/202503.07.2025 |jo0"o0. . |G JAYSINGH T No-
23 22)
08
Order
57 |51213/2025(03.07.2025 "2 ()~ B SAMAL ;gURT brd. WRIT ésfat
U 17418/2025 * |2025-07- |BRANCH-5 |,°
23 20)
02
Order
(Seat
WP (C) - COURT |Dtd. ©
58 |51214/202503.07.2025 |/ o207, |B MAHALI w6, 6 l2025-08- No
20)
13
Order
59 |51216/2025(03.07.2025 "L lC)- K SAHOO vo. | [ptd. WRIT N
o 17959/2025 " 12025-08- |[BRANCH-6
23 16)
20
B (C) - BHARAT COURT giger - (Seat
60 |51217/2025(03.07.2025 CHANDRA NO. : No-
13828/2025 5 o3 3225 07- |BRANCH-3 |,7
TRE (C) - COURT gijer (Seat
61 51219/2025/03.07.2025 ;27 ~0°, D K JENA T No-
23 14)
01
SLAPL. COURT giier (Seat
62 [51220/2025(03.07.2025 oo |G MOHANTY P o No-
23 14)
01
Order
CRLA- B R COURT |Dtd cRIMINAL |(5€8t
63 [51223/202503.07.2025 |50, /5024 |SENAPATI NO. 7 2025-07- |APPEAL Ti;
02
GOPINATH Order
COURT (Seat
WP (C) - SETHT (SR. Dtd. WRIT ©
64 |51225/2025103.07.2025 1153375025 |panEL o |2025-07- |BRANCH-6 e
COUNSEL) 14
Order
COURT
WP (C) - Dtd. WRIT (Seat
65 |51227/202503.07.2025 |j,5007 0, |S NAYAK 28. 2025-07— |BRANCH-2 |No-o)

01




Order WRIT
COURT (Seat
WP (C) - R K Dtd. BRANCH
66 151229/2025103.07.2025 110510 /5025 MOHAPATRA gg' 2025-07- |(DIVISION T84)
01 BENCH-1)
WP (C) - COURT giger (Seat
67 |51231/202503.07.2025 | 307 0 |S P SAMANTA NO. | o5e_goe No-
20 104)
02
— COURT giier (Seat
68 |51232/202503.07.2025 |-/ . [BK PANDA T e o No-
20 104)
02
ABLAPL- COURT giger (Seat
69 |51233/2025/03.07.2025 SP SAMANTA NO. 2 . No-
3641/2024 2025-07-
OLD 104)
02
ABLAPL. COURT giier (Seat
70 [51234/2025(03.07.2025 |20 00 |G SAHOO NO. 2| ) oi oo No-
OLD 104)
02
WP (C) - COURT giier (Seat
71 [51235/2025(03.07.2025 | coce’ oo, [B.K. SWAIN P No-
OLD 104)
25
Order
72 |51236/2025(03.07.2025 |VE(C)- B BEHERA EgURT ptd. WRIT éifat
0 17305/2025 * |2025-08- [BRANCH-3
21 33)
05
WP (C) - COURT giier giiﬁcn (Seat
73 [51238/202503.07.2025 |32 000 o |T MOHANTY gg. 2025-07— | (DIVISTON Tgi)
02 BENCH-3)
WP (C) - COURT giier giiECH (Seat
74 |51239/2025(03.07.2025 | )5 00", |P K BEHERA gg. 2025-07- | (DIVISTON Ti;)
18 BENCH-3)
Order
75 151240/2025(03.07.2025 |"E(C)= D BARIK EgURT btd. WRIT éifat
0 15603/2025 * |2025-07- |BRANCH-6
21 25)
24
Order
COURT
WP (C) - Dtd. WRIT (Seat
76 51242/202503.07.2025 |5 080, 0 1T SAHOO gi. 2025-07- |BRANCH-2 |Nowo)
02
B (C) - RABT COURT gijer giiECH (Seat
77 151243/2025/03.07.2025 50015055 g?iggiN 22. 2025-07- | (DIVISION Ti;)
02 BENCH-2)
Order
78 |51244/2025(03.07.2025 |"E(C)= A MOHANTY ;gURT btd. WRIT éiﬁat
T 18131/2021 ’ 2025-07- |BRANCH-6
21 35)
02
COURT |Order (Seat
WP (C) - WRIT
79 151246/2025/03.07.2025 H K MOHANTA NO.  |Dtd. No-
16180/2025 01 2025-07- |PRANCH-4 [/,




02

Order
80 151247/2025(03.07.2025 "B C)= C RANA EgURT ptd. WRIT ésfat
Ul 10232/2025 * |2025-07- |BRANCH-3 |2
21 12)
02
Order
81 [51248/202503.07.2025 |"E(C)- P K DAS EgURT ptd. WRIT éi?at
0 870/2025 * |2025-07- |BRANCH-4
21 19)
02
Order
82 151249/2025(03.07.2025 |"E(C)- A MOHANTY EgURT Dtd. WRIT éifat
AR 870/2025 ’ 2025-07- |BRANCH-4
21 19)
02
Order
COURT
83 |51250/2025/03.07.2025 |WA-17/2024 |P K MISHRA NO btd. WRIT (Seat
) ) : 2025-06- |APPEAL No-7)
21
30
Order
COURT
84 |51251/2025(03.07.2025 |WA-17/2024 P K LENKA NO Dtd. WRIT (Seat
. . . 2025-06- |APPEAL No-7)
21
30
Order
COURT
CRLMC- A. K. Dtd. (Seat
85 |51252/202503.07.2025 |5 00050 o [nns gg. 09507 NoeT)
02
Order
COURT
CRLMC- A. K. Dtd. (Seat
86 |51253/2025103.07.2025 1,164 /2025 |BEHERA 02t |2025-07- No-7)
02
Order
COURT
WP (C) — SARAT KUMAR Dtd. (Seat
87 |51254/2025103.07.2025 15,05 /5025 |pRADHAN g?' 2025-07- No-7)
02
Order
COURT
CRLMC- S. R. Dtd. (Seat
88 [51255/2025103.07.2025  1435/5025 |paTTNAIK 02t |2025-07- No-7)
02
Order
COURT
CRLMC- S. R. Dtd. (Seat
89 151256/2025103.07.2025 |, 1 /0005 |PATTNAIK gf' 2025-07- No-7)
02
Order
COURT
CRLMC- JADUNATH Dtd. (Seat
90 151257/2025103.07.2025 1, 445025 |PRADHAN gi' 2025-07- No-7)
02
WP (C) - COURT giier giiECH (Seat
91 51258/2025/03.07.2025 |, /5 5,5 N. K. LENKA 12«; 2025-07- | (DIVISION Iilcz);)
02 BENCH-3)
Order
COURT (Seat
WP (C) — SARAT KUMAR Dtd. _
92 [51265/2025/03.07.2025 |1, 00" oty T No
21 122)
02
WP (C) - SAROJ KUMAR COURT |Order (Seat
93 151266/2025103.07.2025 1) 43¢5 5055 |pasH NO.  |Dtd. No-




21 [2025-07- 122)
01
— COURT giier (Seat
94 |51272/202503.07.2025 |o %" H. K. PATRA(C. T G o No-
21 122)
01
Order
COURT (Seat
BLAPL- JADUNATH Dtd.
95 |51273/202503.07.2025 | c¢00 oo opanuny c. NO. o5 o7o No-
21 122)
02
— COURT giier (Seat
96 |51282/202503.07.2025 |;200-0 . R. SAMAL  [C. T e o No-
21 122)
02
Order
COURT (Seat
CRLMC- DILLIP Dtd.
97 |51284/202503.07.2025 |o=n o Lo ea (G T o No-
21 122)
02
Order
COURT (Seat
CRLMC- PRADEEP Dtd.
98 |51286/2025(03.07.2025 [[gle ooc [poun c. NO. o5 o7o No-
21 122)
02
— COURT giier (Seat
99 |51289/2025(03.07.2025 SUBAS SAMAL|C. NO. 2 ]9 No-
2273/2025 2025-07-
OLD 122)
02
— PRADTPTA COURT giier (Seat
100 [51291/2025 (03.07.2025 | ;o00~> . [KUMAR c. NO. 2|58 oo No-
MOHANTY o |5, 122)
— COURT gijer (Seat
101 [51292/2025(03.07.2025 |;20 = |B. DAS c. NO. 2,00 ol No-
OLD 122)
02
. STHITT COURT giier (Seat
102 51293/2025 (03.07.2025 | ;500-" . |PRAGYAN c. NO. 2|58 oo No-
SUNANDINT o |5, 122)
WP (C) - COURT gijer WRIT (Seat
103 |51294/202503.07.2025 | /o =%, 0 |P BEHERA  [C. NO. 2 |,00: o7 lmmanche7 NO-
OLD 48)
01
Order
COURT
BLAPL- Dtd. (Seat
104 [51297/2025 (03.07.2025 |7 "0 o |B B MALLICKC. NO. 2 |)0or o, [BAIL-1 | o2
OLD
01
WP (C) - COURT gijer WRIT (Seat
105 |51301/2025 03.07.2025 |/ o> 0 [P K JENA  [C. NO. 2 |go0s (o lhponon o |No-
OLD 15)
31
courr |Order (Seat
106 |51303/202503.07.2025 "2 ()~ C RANA c No. 2 |Dtd: WRIT No-
B 15201/2025 ’ ’ 2025-07- |BRANCH-3
OLD 28)
02
1107 |51305/2025/03.07.2025 WP (C) - \C RANA C. (COURT |Order WRIT |(Seat




17800/2025 NO. 2 |Dtd. BRANCH-6 |No-
OLD 2025-07- 26)
02
Order
COURT (Seat
WP (C) - AFRAAZ Dtd. WRIT N
108 [51308/2025/03.07.2025 119334 /5025 |sunAIL NO- 2 15025-07- |BRANCH-8 O
OLD 41)
02
Order
109 |51311/2025(03.07.2025 |"E(C)= T SWAIN EgURg ptd. WRIT b(li(fat
U 17371/2025 ’ 2025-07- |BRANCH-3
OLD 33)
02
WP (C) - COURT giger g?iECH (Seat
110 |51313/2025|03.07.2025 17621/2025 |F JENA ggb 2 15025-06- | (DIVISION ng)
30 BENCH-3)
WP (C) - COURT giier (Seat
111 |51314/2025/03.07.2025 15254/2025 A T NAYAK NO. 2025-08— No-
25 122)
01
Order
COURT (Seat
WP (C) - MANORANJAN Dtd. WRIT -
112 |51316/2025|03.07.2025 17821/2025 |PADHT NO. 2025-07- |BRANCH-5 [N©
25 32)
02
WP (C) - COURT giier WRIT (Seat
113 /51318/2025(03.07.2025 17410/2025 D K JENA NO. 2025-07— |BRANCH-7 No-
25 18)
02
B (C) COURT gijer (Seat
114 |51320/2025|03.07.2025 17783/2025 P K PANI NO. 2025-07— No-
25 18)
02
Order
COURT (Seat
WP (C) - SAPAN KUMAR Dtd. -
115 /51321/2025/03.07.2025 1728272025 pAL NO. 2025-07— No
25 18)
02
Order
COURT
WP (C) - Dtd. WRIT (Seat
116 |51322/2025|03.07.2025 17679/2025 G JAYSINGH gg. 2025-07- |BRANCH-2 No-7)
02
Order
WP (C) - COURT |Dtd. (Seat
117 |51323/2025(03.07.2025 17194/2025 S DAS NO. 5 |2025-07- No-7)
28
Order
WP (C) - COURT |Dtd. (Seat
118 |51325/2025|03.07.2025 3043/2025 M DAS Mo, 52025-06- No—7)
30
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
119 /51326/2025|03.07.2025 173742025 5 K PARIDA NO. 5 12025-07- |BRANCH-3 Ti)
02
Order
(Seat
WP (C) - COURT |Dtd. -
120 |51328/2025(03.07.2025 17088/2025 P.K.MALLICK Mo, 5ll2025-06- Ti)

26




Order

WP (C) — COURT Dtd. WRIT (Seat
121 |51330/2025/03.07.2025 32955/2024 P K JENA NO. 5 |2025-06- [BRANCH-2 [No-6)
24
Order
(Seat
BLAPL- COURT Dtd.
122 |51354/2025|03.07.2025 6437,/2025 B DAS NO. 3 |2025-07- [BAIL-1 No-
14)
02
Order
(Seat
BLAPL- COURT Dtd.
123 |51355/2025/03.07.2025 5883/2025 B RANA NO. 3 12025-07- BAIL-2 No-
17)
02
Order
(Seat
BLAPL- COURT Dtd.
124 |51357/2025/03.07.2025 5300/2025 AK BISOI NO. 3 12025-07- BAIL-1 No-
15)
02
Order
(Seat
CRLMP- COURT Dtd.
125 151359/2025/03.07.2025 174/2025 B.SINGH NO. 3 12025-07- No-
15)
23
Order
WA- M/S.PRATAP COURT |Dtd. WRIT (Seat
126)/51361/2025)103.07.2025 638/2024 KU. BEHERA NO. 3 |2025-07- |APPEAL No-4)
01
Order
ABLAPL- COURT Dtd. (Seat
127 151362/2025/03.07.2025 3997/2025 B RANA NO. 3 12025-06- No-14)
30
Order
CRLLP- COURT Dtd. _ (Seat
128 |51363/2025/03.07.2025 167/2016 S MOHANTY NO. 3 12025-07- BAIL-2 No-8)
01
Order
WP (C) — COURT Dtd. (Seat
129 151364/2025/03.07.2025 21729/2024 S R BARIK NO. 3 12025-06- No-8)
26
Order
WP (C) - COURT Dtd. (Seat
130 |51366/2025/03.07.2025 21727/2024 S R BARIK NO. 3 12025-06- No-8)
26
Order
WA- COURT Dtd. (Seat
131 |51367/2025/03.07.2025 3101/2024 A K PANDA NO. 3 12025-07- No-8)
01
Order
COURT
MATA- Dtd. (Seat
132 |51368/202503.07.2025 52/2025 M R BARIK NO. 2025-08- No-8)
25
20
WP (C) - COURT giier gigw (Seat
133 151369/2025/03.07.2025 9004/2025 P N NAYAK gg. 2025-07- | (DIVISION Ti;)
01 BENCH-2)
COURT |Order (Seat
WP (C) - WRIT
134 |51370/2025/03.07.2025 A SAHOO NO. Dtd. No-
17389/2025 o5 2025-07- |PRANCH-6 [,




02

Order
135 51371/2025(03.07.2025 |"E(C)~ R SAMAL EgURg ptd. WRIT ésfat
Dl 17313/2025 © ©19999-12- [BRANCH-3 |[.<
OLD 12)
31
— COURT giier (Seat
136 |51372/2025/03.07.2025 S0 0. |ABHIJIT DAS NO. 2 |)o5i oo No-
OLD 12)
02
S~ COURT giier (Seat
137 [51373/2025(03.07.2025 |1 )" . |SUBAS SAMAL O No-
OLD 12)
02
WP (C) - COURT giier WRIT (Seat
138 [51374/2025(03.07.2025 1o c0" . |SUBAS SAMAL NO. 2 | 0t 07— lmmanches NO
OLD 32)
02
WP (C) - COURT ggigement WRIT (Seat
139 |51375/2025 (03.07.2025 |). 0", |D.K. PANDA NO. 2 |505% oe_ |mmanchog MO
OLD 35)
23
Order
JCRLRV- COURT |Dtd. CRIMINAL |(Seat
140 (51377/2025/03.07.2025 {70002 J KAMILA RO &[5000-01- |REVISION [Noo2)
01
CRLMC- NTIRANJAN COURT giger CRIMINAL |(Seat
141 (51378/2025 03.07.2025 | ;o000 o Lo NO. 3058 g7 Imrse Noo1)
OLD
23
Order
COURT
CRLMC- Dtd. CRIMINAL |(Seat
142 [51379/2025/03.07.2025 |22 . M R BARIK NO. 30y 03— |mrsc Nos)
OLD
01
Order
COURT
WP (C) - Dtd. WRIT (Seat
143 [51380/2025(03.07.2025 |, =7 o ID K JENA NO. 3| 06— |BRANCH-1 |Noo3)
OLD
30
Order
COURT
WP (C) - Dtd. WRIT (Seat
144 [51382/2025/03.07.2025 )¢ c0” o |A K MOHANTY NO. 3| 06— |BRANCH-2 |New7)
OLD
30
Order
COURT (Seat
CRLMP- Dtd. WRIT
145 (51383/202503.07.2025 |7 0, |B.MAHALI NO. o 07— lmmanchoa NO
17 37)
07
Order
COURT
CRLREV- Dtd. CRIMINAL |(Seat
146 |51384/202503.07.2025 496/2022 |F K JENA TS. 2025-07- |REVISION No-4)
01
Order
COURT (Seat
CRLMP- Dtd. WRIT
147 [51386/202503.07.2025 |7 00, [B.K.PATI NO. o 07— |lmmanchoa NO
17 37)
07
CRLREV- COURT |Order CRIMINAL |(Seat
148 51387/202503.07.2025 |, 7"0 00 M R SAHOO NS oo REVTSTON [Nowd)




17 2025-07-
01
Order
COURT (Seat
CRLMP- Dtd. WRIT
149 |51388/2025(03.07.2025 749/2024 B.K.PATI C. NO. 2025-07- |BRANCH-4 No-
17 37)
07
Order
CRLREV- COURT |Dtd. CRIMINAL |(Seat
150 |51389/2025(03.07.2025 89/2023 A PATTNAIK [C. NO. 3 12023-05- |[REVISION |[No-2)
04
Order
BLAPL- COURT |Dtd. (Seat
151 [51390/2025/03.07.2025  [ooo /)0 0 [R SAHU C. No. 3 |2025-07- No—2)
01
Order
LAA- COURT |Dtd. FIRST (Seat
152 151392/202503.07.2025 [0, q¢ A MOHANTY [C. NO. 3 12025-07- |APPEAL No-4)
02
Order
COURT
RVWPET - Dtd. (Seat
153 |51393/2025|03.07.2025 161/2025 PK DAS C. NO. 3 2025-07- No-4)
OLD
02
Order
COURT
LAA- Dtd. FIRST (Seat
154 151394/202503.07.2025 [ qc A K MOHANTY [C. NO. 3 |0 o 07— |APPEAL No-4)
OLD
02
Order
COURT
TRP (C) - Dtd. (Seat
155 (51395/2025|03.07.2025 167/2019 K C PANDA C. NO. 3 2025-07— M.J.C No-6)
OLD
02
Order
COURT
RVWPET- Dtd. CIVIL (Seat
156 |51396/2025/03.07.2025 [, 0., B DAS C. Ifc; 9999-12- |REVISION [No-2)
31
Order
COURT
WP (C) - Dtd. WRIT (Seat
157 151397/2025103.07.2025 |5 -0 51g R K SRHOO  [C. Tg. 2025-07- |BRANCH-2 |No-6)
02
Order
COURT
BLAPL- Dtd. _ (Seat
158 151398/2025/03.07.2025  [oo o 50,5 |RK PANDA C. NO. o5 g7~ [BAIL-1 No—6)
15
01
Order
COURT
WP (C) - Dtd. (Seat
159 151399/2025|03.07.2025 17290/2025 R.SAMAL C. NO. 2025-07— No-6)
15
01
Order
COURT
BLAPL- A. K. Dtd. (Seat
160 [51400/2025(03.07.2025 00" /n0os  [shamra C. Tg 2025-07- No—6)
02
RVWPET - HRUDANANDA COURT giier CIVIL (Seat
161151402/2025103.07.2025 155 /5024 |MoHAPATRA |°° 22' 2025-08~ |[REVISION |No-1)
05
1162 |51403/2025/03.07.2025 WP (C) - P K DAS C. (COURT |Order WRIT |(Seat




14824/2025 NO. |Dtd. BRANCH No-
21 2025-08- |(DIVISION|104)
05 BENCH-1)
SLAPL- COURT giier (Seat
163 151404/2025/03.07.2025 5907/2025 G JAYASINGH |C.O. NO. 2025-07— No-
21 104)
02
FAO- COURT giier MISC. (Seat
164 151405/2025/03.07.2025 186/2018 |S-K-RATH C.0. NO. | c_ge- /APPEAL No-5)
21 SEC.
23
Order
COURT
CRLA- SATYA PRIYA Dtd. (Seat
165 (51406/2025(03.07.2025 |/ 0, [0 c.o. NO. 2 or Nocoy
OLD
02
WP (C) - COURT gijer giiﬁcn (Seat
166 |51417/2025/03.07.2025 18071/2025 P K JENA C.O. ggb 2 2025-07- | (DIVISION Ti;)
03 BENCH-2)
Order
COURT
ABLAPL- Dtd. B (Seat
167 |51418/202503.07.2025 [/ %" K DANG c.o. NO. 2 | 0ol oo |BAIL-1 Noeo)
OLD
03
Order
WP (C) — Dtd. (Seat
168 |51096/2025/03.07.2025 10754/2025 SHOVAKAR GENERAL 5025-04- No-5)
24
WP (C) - HIGHER giier WRIT (Seat
169 [51100/2025(03.07.2025 |gc > . [EDUCATION |GENERAL 2025-04- |sranch_7 No-
DEPARTMENT o3 44)
170 |51101/2025(03.07.2025 EDUCATION |GENERAL . No-
11928/2025 | /oo o 2025-05- | (DIVISION | /o,
03 BENCH-2)
WP (C) - HIGHER gijer S— (Seat
171 |51102/2025/03.07.2025 EDUCATION |GENERAL : No-
10437/2025 |* o2 o 3225 05- |BRANCH-7 |,
S~ HIGHER gijer (Seat
172 51103/202503.07.2025 |goec’ oo . [EDUCATION —|GENERAL 02504 No-
DEPARTMENT o 48)
WP (C) - HIGHER giier gEiECH (Seat
173 |51105/2025(03.07.2025 EDUCATION |GENERAL : No-
11205/2025 DEPARTMENT 2025-04- | (DIVISION 105)
29 BENCH-1)
S~ HIGHER gijer — (Seat
174 |51109/2025(03.07.2025 EDUCATION |GENERAL . No-
10097/2025 DEPARTMENT 3225 04 BRANCH-6 16)
Order
(Seat
WP (C) - PRATIMA Dtd. WRIT ©
175 151113/2025(03.07.2025 3863/2023 NAYAK GENERAL 2023-02—- |BRANCH-7 Tg)

10




Order

(Seat
WP (C) - PRATIMA Dtd. WRIT
176 [51116/202503.07.2025 |3 - o |2 GENERAL 02 IamaxcHo Tg)
10
WP (C) - HIGHER giger - (Seat
177 |51117/2025(03.07.2025 EDUCATION |GENERAL . No-
11225/2025 oo o 3825 04- |BRANCH-3 |;57
Order
(Seat
WP (C) - PRATTMA Dtd. WRIT ©
178 [51118/202503.07.2025 |3 (o) - o |2 GENERAL 0. Iamaxer_ Tg)
10
Order
(Seat
WP (C) - PRATIMA Dtd. WRIT ©
179 [51121/202503.07.2025  Zo )0 o Loy GENERAL 2023-02— |BRANCH-T Tg)
10
P (C) - HIGHER giier WRIT (Seat
180 [51124/202503.07.2025 EDUCATION |GENERAL : No-
10993/2025 |“o oo 5225 05- |BRANCH-7 |,
Order
ABLAPL- SWARAJ Dtd. B (Seat
181 (51125/2025(03.07.2025 [, 0" >0 o (oo n GENERAL 09507~ [BAIL-1 Noet)
01
CRLMC- PRATTMA Entire (Seat
182 (51127/202503.07.2025 | W20 | GENERAL e Neet)
CRLMP- RAJ KUMAR Entire WRIT (Seat
183 151134/2025/03.07.2025 567/2024 JENA GENERAL Document |BRANCH-6 gg;
Order
(Seat
BLAPL- ASHOK Dtd.
184 |51139/202503.07.2025 |5 /07”000 BOC GENERAL o L, No-
35)
16
Order
WP (C) - PRATIMA Dtd. WRIT (Seat
185 |51146/2025(03.07.2025 |3ootd” o1 GENERAL 07 |omancH_S 1}73)—
24
Order
ABLAPL- SARBESWAR Dtd (Seat
186 /51153/2025/03.07.2025 4322/2025 |SAHOO GENERAL 2025-06- No-
47)
30
. (Seat
WP (C) - APARESH Entire ©
187 |51159/2025/03.07.2025 17813/2025 BHOT GENERAL Document 23)
Order
(Seat
ABLAPL- APARESH Dtd.
188 |51161/2025/03.07.2025 5955/2025 |BHOT GENERAL 2025-06- No-
47)
30
WRIT
WP (C) - APARESH Entire BRANCH (Seat
189 |51162/2025/03.07.2025 17812/2025 |BHOT GENERAL Brief (DIVISION Tgé)
BENCH-1)
, (Seat
WP (C) - APARESH Entire ©
190 |51164/2025/03.07.2025 17811/2025 BHOT GENERAL Brief No

108)




Order

(Seat
BLAPL- SWARAJ Dtd.
191 |51166/2025/03.07.2025 5872/2025 |PATEL GENERAL 2025-07— BAIL-2 No-
16)
01
Order
(Seat
BLAPL- SWARAJ Dtd.
192 |51167/2025/03.07.2025 5869/2025 |PATEL GENERAL 2025-07 No-
16)
01
, (Seat
CRLMC- BASUDEV Final
193 /51169/2025(03.07.2025 2308/2025 [BARIK GENERAL order TZ;
Order
PRAMOD
WP (C) - Dtd. WRIT (Seat
194 |51170/2025(03.07.2025 17726/2025 RANJAN GENERAL 2025-07- |BRANCH-1 No-3)
BEHERA
02
Order
CRLMC- SUCHISMITA Dtd. (Seat
195 [51171/2025(03.07.2025 |70 oo |camanet GENERAL 2025_07- No—3)
02
WP (C) - DR. giier (Seat
196 (51172/2025/03.07.2025 |7 21", |JITENDRA  |GENERAL 09507 Nofi)
KUMAR LENKA 02
WP (C) - BISWARANJAN Entire WRIT (Seat
197 |51209/2025/03.07.2025 101/2018 DASH GENERAL Bricf BRANCH-1 [No-3)
Order
MATA- PRABIR Dtd. FIRST (Seat
198 |51218/20251(03.07.2025 365/2024 KUMAR RAY GENERAL 2025-07- |APPEAL No-1)
01
Order
CRLREV- PRABIR Dtd. (Seat
199 |51221/2025/03.07.2025 651/2024 KUMAR RAY GENERAL 2025-07— No-1)
01
RVWPET- MANOJ KUMAR Entire (Seat
200 |51237/2025/03.07.2025 112/2005 RANA GENERAL Document No-1)
WP (C) - MANOJ KUMAR Entire (Seat
201 |51241/2025/03.07.2025 13313/2005 RANA GENERAL Document No-1)
WRIT
oJc- MANOJ KUMAR Entire BRANCH (Seat
202 151245/2025/03.07.2025 7386/1999 |RANA GENERAL Document | (DIVISION Tié)
BENCH-3)
Order
(Seat
CRLMC- OM PRAKASH Dtd.
203 /51324/2025(03.07.2025 1658/2025 |SARAN GENERAL 2025-07— No-
118)
03
Order
(Seat
ABLAPL- NALINI Dtd.
204 [51327/2025/03.07.2025 -0 000 iuvaR gEna | CENERAL 2025- 06— No-
118)
24
Order
(Seat
CRLMP- NALINI Dtd.
205 /51338/2025(03.07.2025 358/2025 KUMAR JENA GENERAL 2025-06- No-
118)
25
CRLMP- NALINI Order (Seat
206 151339/2025/03.07.2025 368/2025 KUMAR JENA GENERAL Dtd. No—




2025-06- 118)
25
Order
CRLA- MANORANJAN Dtd. (Seat
207 [51353/2025(03.07.2025 |50 o (RS GENERAL P No-
118)
02
Order
NABA
ABLAPL- Dtd. (Seat
208 |51356/2025(03.07.2025 20" 0 [KISHORE GENERAL 095_07- [BAIL-1 Noco)
GURU
03
S~ SWADHIN giier WRIT (Seat
209 [51358/2025(03.07.2025 |[2007 IKESART GENERAL i o7 s o No-
STNGH 34)
03
Order
ABLAPL- CHIRANJEEV Dtd (Seat
210 [51360/2025(03.07.2025 S0 0 L rsaN CENERAL 09507 gj;
03
Order
NABA
ABLAPIL- Dtd. (Seat
211 (51365/202503.07.2025 [J2" 0 [KISHORE GENERAL 095_07- [BAIL-1 Nood)
GURU
03
Order WRIT (Seat
WP (C) - PADMALOCHAN Dtd. BRANCH ©
212151376/2025103.07.2025 11419 /5025 MOHANTY GENERAL 2025-04- |(DIVISION Tig)
16 BENCH-3)
. (Seat
WP (C) - DEBIDUTTA Entire ©
213 1/51381/2025(03.07.2025 14201/2025 MOHAPATRA GENERAL Brief Ti9)
RSA- HAREKRUSHNA Entire SECOND (Seat
214 |51391/2025(03.07.2025 165/2016 DASH GENERAL Document |APPEAL No-5)
CRLREV- PARSURAM Entire (Seat
215 1/51401/2025(03.07.2025 221/2025 PANDA GENERAL Document No-5)
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
216 [51411/2025 (03.07.2025 |11 2207 0ol GENERAL 9023-09- |BRANCH-8 gg;
05
Order
WP (C) - MANOJ KUMAR Dtd. WRIT (Seat
217 [51416/2025(03.07.2025 [goi > D GENERAL i 10- |nmiNcHoS 1;2)—
21
Order (Seat
WP (C) - HAREKRUSHNA Dtd. ©
218 |51419/2025(03.07.2025 17551/2025 |DASH GENERAL 202507~ No
32)
02
Order
LAA- MANOJ KUMAR Dtd. FIRST (Seat
219 [51420/2025(03.07.2025 |50  PS GENERAL 2025-07- |appEaL  INoca)
02
Order
WP (C) - Dtd. (Seat
220 51104/2025(03.07.2025 |- o0 |D DASH GENERAL oot 0 Koo
01
LAA- FIRST (Seat
221 151132/20251(03.07.2025 61/2009 M R SAHOO GENERAL APPEAL No-6)




WP (C) -

WRIT

(Seat

222 151133/20251(03.07.2025 10933/2019 N K ROUT GENERAL BRANCH-8 Zg;
WP (C) - (Seat
223 151135/2025(03.07.2025 N K ROUT GENERAL No-
3052/2004 43)
WRIT
(Seat
WP (C) — BRANCH _
224 151136/2025/03.07.2025 37605/2023 P BEHERA GENERAL (DIVISION TSS)
BENCH-1)
WRIT
(Seat
WP (C) - BRANCH _
225 151137/2025(03.07.2025 15942/2024 B B ROUT GENERAL (DIVISION T83)
BENCH-1)
TRP (C) - (Seat
226 151138/2025/03.07.2025 94/2022 S DASH GENERAL M.J.C. No-6)
(Seat
WP (C) - B R WRIT _
227 151140/2025(03.07.2025 10612/2004 |SENAPATT GENERAL BRANCH-6 gg)
WA- WRIT (Seat
228 151141/2025/03.07.2025 557/2022 C SWAIN GENERAL APPEAL No-6)
WP (C) — (Seat
229 151142/2025/03.07.2025 2270/2017 M BEHERA GENERAL No-6)
RPFAM- (Seat
230 /51143/2025(03.07.2025 169/2014 S GUPTA GENERAL No-6)
(Seat
WP (C) - WRIT N
231 151144/2025/03.07.2025 27992/2021 T K MOHANTY GENERAL BRANCH-6 Tz)
TRP (C) - (Seat
232 151145/20251(03.07.2025 473/2022 K C SWAIN GENERAL M.J.C. No-6)
WRIT
(Seat
WP (C) — BRANCH _
233 151148/2025/03.07.2025 22220/2017 N R PANDA GENERAL (DIVISION Tis)
BENCH-2)
_ (Seat
234 151149/2025/03.07.2025 ABLAPL A K RANA GENERAL BAIL-2 No-
228/2022 17)
(Seat
WP (C) - WRIT N
235 151150/2025(03.07.2025 27994/2021 T K MOHANTY GENERAL BRANCH-6 Tz)
Order
(Seat
CRLMC- DILLIP Dtd.
236 /51151/2025(03.07.2025 2238/2025 |KUMAR SAHOO GENERAL 5025-06- Tg;
24
WRIT
(Seat
WP (C) - R K BRANCH _
237 |51152/2025/03.07.2025 12938/2016 |MOHAPATRA GENERAL (DIVISION ng)
BENCH-1)
MISC.
238 [51154/202503.07.2025 || 2O~ B MAHALI GENERAL APPEAL (Seat
473/2005 No-2)
SEC.
WP (C) - (Seat
239 |51155/2025(03.07.2025 7510/2007 S K MOHANTY GENERAL No-2)




ABLAPL-

(Seat

240 (51156/2025(03.07.2025 [/ o-° " |S K MOHANTY |GENERAL BATIL-2 Ti;
RSA- SECOND (Seat
241 [51157/2025(03.07.2025 |, 0% 5 |Y DAS GENERAL APPEAL  [Noo7)
WRIT
(Seat
WP (C) - BRANCH ©
242 [51158/2025(03.07.2025 |30 -0 0o |R K BEHERA |GENERAL (DTVTSTON T85)
BENCH-1)
CONTC- (Seat
243 |51160/2025(03.07.2025 |72 "0 o |K RASHID GENERAL CONTEMPT | °*2
TRP (C) - s s (Seat
244 151163/20251(03.07.2025 182/2024 PATTANATK GENERAL No-2)
MISC.
245 |51165/2025 03.07.2025 |[L 20~ B MAHALT GENERAL APPEAL (Seat
474/2005 No-2)
SEC.
(Seat
WP (C) - WRIT ©
246 [51198/2025(03.07.2025 /2 27,0 [P K SWAIN |GENERAL R ANCH-3 gg)
(Seat
WP (C) - WRIT ©
247 [51200/2025(03.07.2025 |7 0200 |P K SWAIN |GENERAL R ANCH-4 Tg)
WP (C) - WRIT (Seat
248 [51201/2025(03.07.2025 |goo) 0, [P K LENKA |GENERAL RRANCH-7 [Nooo)
WP (C) - WRIT (Seat
249 (51203/2025(03.07.2025 [gog > |P K LENKA |GENERAL RRANCH-7 [Nows)
WP (C) - (Seat
250 151204/2025(03.07.2025 16859/2025 B K SWAIN GENERAL No-5)
Order
WP (C) - Dtd. (Seat
251 51215/2025(03.07.2025 |50 =00 D SAMAL GENERAL S Kooy
02
WP (C) - WRIT (Seat
252 [51222/2025(03.07.2025 [/2 277 |I PANDA GENERAL RRANCH-7 [Nows)
SA- SECOND (Seat
253 (51224/202503.07.2025 Voo, [D NAYAK GENERAL APPEAL  [Nows)
(Seat
WP (C) - WRIT ©
254 |51226/2025(03.07.2025 36605/2023 G PATRA GENERAL BRANCH-4 EZ)
(Seat
WP (C) - WRIT
255 151228/2025(03.07.2025 34496/2020 G PATRA GENERAL BRANCH-7 E:)
MISC.
256 |51230/202503.07.2025 |F29° B SAHOO GENERAL APPEAL (Seat
839/2019 No-5)
SEC.
WRIT
(Seat
WP (C) - BRANCH ©
257 151259/20251(03.07.2025 11480/2025 D NAYAK GENERAL (DIVISION T85)
BENCH-1)
Order (Seat
CONTC- STBA PRASAD Dtd.
258 |51260/2025(03.07.2025 1635/2025 |SAHOO GENERAL 2025-06- Tg;)

19




WP (C) -

R K

WRIT

(Seat

259 151261/2025/03.07.2025 14020/2025 MAHABHOT GENERAL BRANCH-5 gg;
Order
WP (C) - NTRANJAN Dtd. WRIT (Seat
260 151262/2025/03.07.2025 13558/2025 ROUT GENERAL 2025-06- |BRANCH-3 gg;
20
Order
CRLMC- MANOJ KUMAR Dtd. (Seat
261 151263/2025/03.07.2025 2312/2025 |PANT GENERAL 5025-07- No-
28)
02
Order
(Seat
ABLAPL- Dtd.
262 |51264/2025/03.07.2025 6501/2025 M. JENA GENERAL 2025-06— BAIL-1 No-
14)
30
WP (C) - (Seat
263 /51267/2025/03.07.2025 16799/2025 B SAHOO GENERAL TZ;
(Seat
WP (C) - WRIT -
264 |51268/2025/03.07.2025 16500/2025 B SAHOO GENERAL BRANCH-6 22)
Order
WP (C) - MANOJ KUMAR Dtd WRIT (Seat
265 151269/2025/03.07.2025 17522/2025 PANT GENERAL 2025-06- |BRANCH-5 gi;
30
WP (C) - (Seat
266 /51270/2025/03.07.2025 16776/2025 B SAHOO GENERAL gi;
Order
(Seat
CRLREV- Dtd.
267 /51271/2025/03.07.2025 18/2025 SARAT DASH |GENERAL 2025-08— No-
21)
04
WRIT
(Seat
WP (C) - BRANCH -
268 |51274/2025/03.07.2025 17222/2025 B BEHERA GENERAL (DIVISION Ti5)
BENCH-2)
(Seat
WP (C) - WRIT -
269 |51275/2025/03.07.2025 17165/2025 B BEHERA GENERAL BRANCH-6 gz)
(Seat
WP (C) - WRIT
270 |51276/2025/03.07.2025 17103/2025 B BEHERA GENERAL BRANCH-5 gg)
(Seat
WP (C) - WRIT -
271 151277/2025/03.07.2025 17251/2025 B BEHERA GENERAL BRANCH-7 Tg)
(Seat
WP (C) - WRIT -
272 151278/2025]03.07.2025 |15 5 5,5 B BEHERA GENERAL BRANCH-3 T;)
WP (C) - WRIT (Seat
273 151279/2025/03.07.2025 17248/2025 B BEHERA GENERAL BRANCH-2 |No-7)
WP (C) - (Seat
274 151280/2025]03.07.2025 | 15504 /50,5 B BEHERA GENERAL No-7)
WP (C) - (Seat
275 /51281/2025(03.07.2025 17307/2025 B BEHERA GENERAL No-7)




WP (C) - WRIT (Seat
276 /51283/2025(03.07.2025 17306/2025 B BEHERA GENERAL BRANCH-1 |No-2)
(Seat
WP (C) - WRIT -
277 |51285/2025/03.07.2025 17303/2025 B BEHERA GENERAL RRANCH-8 Ei)
WP (C) - (Seat
278 |51287/2025(03.07.2025 17430/2025 B BEHERA GENERAL Ei;
WP (C) - WRIT (Seat
279 /51288/2025(03.07.2025 17432/2025 B BEHERA GENERAL BRANCH-2 |No-6)
(Seat
WP (C) - WRIT -
280 151290/2025/03.07.2025 1744272025 B BEHERA GENERAL BRANCH-4 T?)
WRIT
(Seat
WP (C) - BRANCH -
281 /51295/2025/03.07.2025 17444/2025 B BEHERA GENERAL (DIVISION Ti9)
BENCH-3)
(Seat
WP (C) - WRIT -
282 151296/2025/03.07.2025 17258/2025 B BEHERA GENERAL BRANCH-8 28)
(Seat
WP (C) - WRIT -
283 151298/2025/03.07.2025 17264/2025 B BEHERA GENERAL BRANCH-4 T?)
WP (C) - (Seat
284 /51299/2025/03.07.2025 17271/2025 B BEHERA GENERAL T?;
(Seat
WP (C) - WRIT -
285 151300/2025/03.07.2025 17095/2025 B BEHERA GENERAL BRANCH-4 T?)
WP (C) - WRIT (Seat
286 151302/2025/03.07.2025 17100/2025 B BEHERA GENERAL BRANCH-2 |No-7)
WP (C) — (Seat
287 |51304/2025/03.07.2025 17102/2025 B BEHERA GENERAL No—7)
WP (C) - WRIT (Seat
288 151306/2025/03.07.2025 17082/2025 B BEHERA GENERAL BRANCH-1 |No-3)
WP (C) — (Seat
289 |51307/2025/03.07.2025 17447/2025 B BEHERA GENERAL No-3)
(Seat
WP (C) - WRIT -
290 (51309/2025(03.07.2025 17449/2025 B BEHERA GENERAL BRANCH-7 gg)
WP (C) — (Seat
291 |151310/2025/03.07.2025 17450/2025 B BEHERA GENERAL Ez;
(Seat
WP (C) - WRIT -
292 151312/2025(03.07.2025 17526/2025 B BEHERA GENERAL BRANCH-7 Tg)
WP (C) - (Seat
293 151315/2025(03.07.2025 17295/2025 B BEHERA GENERAL Tg;
(Seat
WP (C) - WRIT -
294 151317/2025/03.07.2025 17298/2025 B BEHERA GENERAL BRANCH-3 TZ)
295 |51319/2025(03.07.2025 WP (C) - B BEHERA GENERAL | WRIT |(Seat




17300/2025 BRANCH-4 |No-
17)
(Seat
WP (C) - WRIT -
296 (51329/2025(03.07.2025 17242/2025 B BEHERA GENERAL BRANCH-5 gg)
WRIT
(Seat
WP (C) - BRANCH -
297 |51331/2025(03.07.2025 17244/2025 B BEHERA GENERAL (DIVISION T83)
BENCH-1)
WP (C) - WRIT (Seat
298 |51332/2025(03.07.2025 17246/2025 B BEHERA GENERAL BRANCH-1 |No-3)
ABLAPL- (Seat
299 |51333/2025/03.07.2025 4367/2025 P K BEHERA |GENERAL BAIL-2 No-8)
CRLMP- (Seat
300 |51334/20251(03.07.2025 453/2025 S PRADHAN GENERAL No-8)
CRLMP- (Seat
301 |51335/20251(03.07.2025 515/2025 PK MISHRA GENERAL No-8)
CRLMP- (Seat
302 |51336/2025(03.07.2025 547/2025 P BEHERA GENERAL No-8)
CONTC- (Seat
303 |51337/2025(03.07.2025 1732/2025 B DAS GENERAL No-8)
RVWPET- (Seat
304 |(51340/2025(03.07.2025 86/2025 K RASHID GENERAL No-8)
MATA- (Seat
305 (51341/2025(03.07.2025 145/2025 A T NAYAK |GENERAL No-8)
ABLAPL- (Seat
306 51342/20251(03.07.2025 9750/2024 M R SAHOO GENERAL No-8)
CONTC- (Seat
307 |51343/20251(03.07.2025 8282/2024 B K SWAIN GENERAL No-8)
CONTC- (Seat
308 |51344/20251(03.07.2025 4736/2024 B SAHOO GENERAL No-8)
CONTC- (Seat
309 |51345/20251(03.07.2025 1244/2025 B SAHOO GENERAL No-8)
CONTC- (Seat
310 |51346/2025(03.07.2025 4737/2024 B SAHOO GENERAL CONTEMPT No-3)
Order
BLAPL- Dtd. (Seat
311 [51347/2025(03.07.2025  [_o00 00,5 [P-K.DAS GENERAL 2025-07— No—3)
01
CRLREV- CRIMINAL |(Seat
312 |/51348/2025|03.07.2025 2472024 P K MISHRA |GENERAL REVISION [No-3)
MISC.
313 [51349/2025(03.07.2025 | 297 T K NAYAK |GENERAL APPEAL (Seat
180/2024 No-9)
SEC.
Order
CRLREV- Dtd. (Seat
314 151350/2025/03.07.2025 |/ hq,5 |P-K.DAS GENERAL 202507~ No-9)
01
ABLAPL- S K (Seat
315 /51351/2025|03.07.2025 6872/2025 |MOHARANA GENERAL No-9)
CRLREV- Order (Seat
316 |51352/20251(03.07.2025 7272025 P.K.DAS GENERAL Dtd. No-9)




2025-07-
29

Order
BLAPL- MANOJ KUMAR Dtd. (Seat
317 |51385/2025/03.07.2025 5910/2025 |PANT GENERAL 2025-07— No-9)
02
Order WRIT
WP (C) - Dtd. BRANCH (Seat
318 |51407/202503.07.2025 ;o 2070 |J. R. NAYAK GENERAL 2025-07- | (DIVISTON Tig)
14 BENCH-3)
WP (C) - giier (Seat
319 |51408/202503.07.2025 |,/ o000 B. K. PATI |GENERAL 01902 No-
119)
17
CMP- gijer (Seat
320 |51409/202503.07.2025 |7 0., |R. K. MEHER GENERAL 09507 No-
119)
03
WP (C) - giger (Seat
321 [51410/2025(03.07.2025 |70o23 - IGOURAV DAS |GENERAL 0106 No-
119)
20
WP (C) - gijer (Seat
322 |51412/202503.07.2025 |)c 250", |SARAT DASH |GENERAL 019-02- No-
119)
21
Order
(Seat
WP (C) - SATYA Dtd. WRIT ©
323 151413/2025103.07.2025 1) )03 /5023 |[RANJAN PANT |CENERAL 2024-04- [BRANCH-5 gg)
26
WP (C) - JYOTT gi:er WRIT (Seat
324 (51414/202503.07.2025 | /-.07 o RANJAN GENERAL 5095-07- |lBrancH-a |NO
NAYAK 17)
02
Order
(Seat
ABLAPL- SRIKANT Dtd.
325 151415/2025/03.07.2025 5519/2025 KUMAR BARIK GENERAL 2025-07— T?;
03

NIC




